08.05.2018 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO.3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M.

1. ITA 772/2004 DIRECTOR OF INCOME TAX

ITA 15/2005 INTER.T
VS. M/S. MODILUFT LTD.

2. ITA 146/2005 DIRECTOR OF INCOME TAX
VS. M/S. MODILUFT LTD.

3. ITA 832/2006 DIRECTOR OF INCOME TAX
ITA 837/2006 VS. M/S. ROYAL AIRWAYS LTD.

ITA 838/2006
ITA 839/2006
ITA 840/2006
ITA 841/2006
ITA 842/2006
ITA 843/2006
ITA 844/2006
ITA 845/2006
ITA 846/2006
ITA 847/2006
ITA 1006/2006
ITA 1007/2006
ITA 1008/2006
ITA 1009/2006
ITA 1010/2006
ITA 1014/2006
ITA 1015/2006

THROUGH: RAHUL CHAUDHARY IN ITA NOS.772/2004, 15/2005, 832/2006,
838-841/2006, 843/2006, 846/2006, 1008-1009/2006 & 1015/2006
RAGHVENDRA SINGH IN ITA 146/2005.

ZOHEB HUSSAIN IN ITA NOS.837/2006,839/2006, 842/2006, 844/2006
845/2006, 847/2006, 1006-1007/2006, 1010/2006 & 1014/2006
M.S.SYALI WITH SATYEN SETHI, A.T.PANDA, GARGI SETHEE, VIKRANT
A. MAHESHWARI, TARUN SINGH FOR RESPONDENTS.



08.05.2018 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO.15
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.30 P.M.

1. W.P.(C) 1390/2018 G4S FACILITY SERVICES PVT LTD AMIT SIBAL,AMITABH CHATURVEDI
CM NO.5799/2018 VS REGIONAL PROVIDENT FUND SUMIT KUMAR SHUKLA,RAJESH KUMAR
COMMISSIONER -1 NIKHIL KUMAR

COURT NO.32
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 4.30 P.M.
1. CRL.M.C.193/2016 BIJENDER SINGH ARUN YADAV

VS. MUKESH GUPTA RADHIKA ARORA

COURT NO.27
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M.

1. RFA 563/2013 KANCHAN & ANR VIBHAKAR MISHRA
CM APPL.40427/2017 VS. HARDAYAL DEEPAK KR. DAHIYA

CM APPL.19286/2013

2. RFA 339/2008 RADHEY SHYAM ASHUTOSH LOHIYA, SANYAM KHETARPAL
CM APPL.41975/2017 VS. HINDUSTAN ZINC LTD PRAGYA SRIVASTAVA, ARMAAN GROVER
SHASHANK SINGH, ARJUN MINOCHA
GOURAV VIG
3. RFA 571/2016 MANOJ KUMAR DINESH GARG
CM APPL.28820/2016 VS. ASHOK KUMAR & ORS. H.K.DHARIWAL

CM APPL.4223/2018

4. RFA 1017/2016 MANMOHAN DUTTA ANUNAYA MEHTA, A.N.TIWARI
CM APPL.47525/2016 VS. SHIKHA SEN & ORS AKSHAY DEEP SINGHAL, SANJIV BAHL
EKLAVYA BAHL, APOORVA BAHL
PAWAS AGARWAL, VINAYAK BATTA
VANDHNA KHURANA

HIGH COURT OF DELHI REGISTRAR (LISTING)
07.05.2018



08.05.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-A)
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

AT 02.30 P.M.

22. Ccs(comM) 247/2017 STCI FINANCE LTD RAJ SHEKHAR RAO, ABHISHEK
I.A. 10782/2017 Vs. CEDAR INFONET PVT LTD & AGARWAL, ABHINAV MUKHI,
ORS SAMEET DAWAR, ASHIM VACHHER,

PAWASH PIYUSH, VAIBHAV DABAS,
SUMEET, RUHI CHOPRA, SHASHANK,
RUKHMINI, ATUL SHARMA

*kkkk

COURT NO. 22 (0S-C)
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

AT 02.15 P.M.

1. Cs(0s) 191/2003 CENTRAL WAREHOUSING MANOJ K. SRIVASTAVA,
CORPORATION VISHNU MEHRA
Vs. ORIENTAL INSURANCE CO.
LTD. & ANR.

*kkkk

COURT NO. 14 (0s - G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 10.30. A.M.

40. O.M.P. (COMM) 273/2017 MEP INFRASTRUCTURE DEVELOPERS SACHIN DATTA, RAJIV SHANKAR
LIMITED DWIVEDI, MANISH K. BISHNOI
Vs. NATIONAL HIGHWAYS DEVANSH SRIVASTAVA, ILA HALDIA
AUTHORITY OF INDIA SUSHANT KUMAR SARKAR
* Kk k kK

COURT NO. 19 (0S - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

21. 0.M.P. (COMM) 9/2018 SILVER RESORT HOTEL INDIA AKHIL SIBAL, DEEPTI MOHAN,
I.A. 350/2018 PRIVATE LTD AMAN VARMA, ANSHULA GROVER,

Vs. DELHI INTERNATIONAL PRADEEP CHINDRA, PARTH SINGH

AIRPORT PVT LTD CHAUDHARI, Dr. B.B. PARSOON,

DIVYAJYOTI PAUL, SONAM PRIYA,
RAJ SHEKHAR RAO, RISHI AGRAWALA,
KARAN LUTHRA, SANYAM SAXENA,
CHAITANYA PURI

22. TEST.CAS. 57/2014 DRA MOUNTFORD SIDDHARTH YADAV, WASIM, MOHIT
I.A. 25733/2014 Vs. STATE GOVERNMENT OF NCT DAULTANI, AMAN NANDRAJOG,
I.A. 25734/2014 OF DELHI & ORS. G.S. RAIKHY, MANMEET ARORA,
I.A. 25735/2014 PRATYUSH SHARMA, KESHAV SEHGAL,

G S CHATURVEDI
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